
[29th March, -19571 

An Act further to amend the Prevention of ~ o r m ~ u o n  Act, 1947 
BE it ,enacted by Parliament in the Eighth Year of the Republic 

of India as follows: -- 

Short title. 1. This Act may be called the Prevention of Corruption 
\ (Amendment) Act, 1957. 

Amendment 
of section I. ' 

- 

Repeal of 
Ordinance. 

2. In the Prevention of Corruption Act, 1947, sub-section (3) a of 1947. 
of section 1 shall be omitted. . , 

3. The Prevbntion of Corrup'tion (Amendment) Ordinance, , of ,957, 
1957, is hereby repealed. 


